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SHRI VISHWANATH PRATAP 
SINGH: Yes. yes. I will give you 
the Bill. (Interruptions) 

[Translation] 
SHRI RAM LAL RAHI (Misrikh): 

Mr. Deputy Speaker, Sir. the discus-
sion on atrocities on women has con-
tinually been remained in the agenda 
for the last so many days but the 
discussion has not been (.ompleted as 
yet. It is also not certain ()s to when 
this discussion shall be completed 
while as the incidents of atrocities on 
women. Harijans and tribals etc. are 
increasing day by day and on the 
other hand we are not ahle to com-
plete the discussion on such an im-
portant issue. The Delhites are more 
concerned and anxious tor achieving 
the statehood for Delhi at the cost of 
other priorities. On the other ha nti. 
atrocities are being committed on 
Harijans and women and they are 
ieast concerned with that. I demand 
that the same discussion wlJich was 
left incomplete. should aga in be taken 
up and completed first. 

MR. DEPUTY SPEAKER: Yes. 
all right. Now take your seat please. 
What are you doing like that? ........ . 
(lnterruptions) ........ . 

SHRI P. R. KUMARAMAN-
GALAM: What Sir. the foremost need 
is that of bread~ clothing and shelter 
....... . (lnterruptions) ... 

[English] 
SHRI A. CHARLES CTrivandrum): 

Sir. Government is keeping all the 
sensitive issues without discussion. 
They want to destabilise the (ountry. 
The country will be held to ransom 
without any sense of propriety. We 
want a Bill. Where is the DiU? .. 
(I nterrupti~ns). . .... . 

Under Rule 193 
Decisions on MandaI C'1mmission 
Report And Measures for promotion 
of employment for youth in addlfion 
to Reservations for socially & 
education 'Illy backward classes 

MR. DEPUTY SPEAKER: May 
I request the whips to control your 
Members who are talkin~ in this 
fashion-at cross purposes? -

[Translation] 
SHRI RAM LAL RAH[: Sir. 

kindly say something about the dis-
cussion that is to be taken up on 
women's issue. This is the 19th item 
on the agenda and is yet incomplete 
after getting place on the agenda for 
so many days. Kindly tell us as to 
when you are going to complete that 
discussion left halfway. 

MR. DEPUTY SPEAKER: All 
right. I am speaking on that. (Inter-
ruptions) 

MR. DEPUTY SPEAKER: After 
this discussion, if you are prepared to 
take up the proposed discussion. we 
wi1l take it also today for discussion. 

... JIIo ) 1',. I" ~ 
16·22 hrs. ........, ." 

Q.!_SC~SJQN U~..Rl.ll--E 193 
*Decisions on MandaI ComlniQ!i:ion Re ort~- --- ~ 

~ ~--
And 

*Measures for promotion of elllploy-
ment for the youth in addition to 
reservations for sodally and educa-

tionally backwlU'd classes.., ! -,1.,"" 
~i:>I.II(, '- d 

[English] 
MR. DEPUTY SPEAKER: Now 

the House will take up Items No. 11 
and 18, namely. Discussions under 
Rule 193 regarding decisions on the 
MandaI Commission Report and mea-
sures for promotion of employment 
for the youth in addition to reserva-
tions for socially and educationally 
backward classes. Mr. Harish Rawat 
may initiate the debate. 

*Discussed together. 
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[Trans/ation] 

SHRI HARISH RAWALL:\lmora): 
Mf. DeputY Speaker. srr.- at the out-
set. I would like to express my heart 
felt gratitude to you ... .. (Interrup-
tions) ..... . 

MR. DEPUTY SPEAKER: All 
right, after this. we will complete that 
discussion also today if the time per-
mits. 

SHRI HARISH RAWAT: At the 
very outset, I would like to express 
my gratitude to you for granting me 
permission to initiate the debate on 
the important isSue. Sir. we have a 
national commitment towards creating 
a socialistic society and in order to 
achieve this goal. we want to invite 
the participation of every section of 
our society in it through economic 
resources, social and political activi-
ties and through Government employ-
ment. The framers of our Constitution 
incorporated this provision in the 
Constitution for this very purpose. 
They made the provision tor uniting 
the centuries old oppressed and sup-
pressed sections of our sodety. the 
sections that are economically back-
ward too. Whether it gets reflected 
by the Article 340 or Articles 40 and 
42 of the Constituent Assembly or by 
the Articles 15(4) and 16(4). Mr. 
Deputy Speaker, Sir. whatever the 
provisions and arrangements have been 
made under the Constitution for these 
groups, we whole heartedly surport it. 

Mr. Deputy Speaker. Sir, we weI· 
come every steps taken to fulfil this 
object. It is a historical fact that. our 
constitution makers when proVlded 
for these people in the constitution 
they tried to evolve the consensus. 
They tried to cr~ such an atmos-
phere that every person ~hould accept 

ward classes 

it whole heartedly and they succeeded 
in their efforts and behind it was the 
contribution of hundreds of people 
and not that of one or two. 

Sir. on 7th the hon. Prime Minister 
through an executive order announ-
ced 27 per cent job reservation for a 
section of our society on caste-basi~. 
This is not a new issue. Almost every 
party in its manif~to has exr:ressed 
its views on this Issue. Even 1D the 
last election manifestoes every party. 
whether it was Congress or CPI or 
Bhartiya J anta Party . an.d J anta Dat 
had mention about thIS Jssue and re-
solved to provide for job reservations 
to the backward class people. But, Sir. 
we hoped and believed that Prime 
Minister who knows about the ~ed 
to achieve consensus among pohtloal 
parties on ~is issue would try not to 
disintegrate It It would have been 
better if the hon. Prime Minister ins-
tead of making this sudden annC'unce-
ment had consulted leaders of ~~! 
political parties. ~espect~ AdvawJl 
said "This issue IS a major one but 
this' Government is a minority Gov-
ernment. We have no objection if yo~ 
did not consult the Congress on ~hl~ 
issue But you should have certamly 
consulted those on whose support your 
minority Government is running. If 
you did not like that you should have 
consulted your party at least. Even if 
you did not like that. you should have 
certainly consulted at least those Statc:s 
which were to implement your thIS 
decision." 

Mr. Deputy Speaker. Sir, it is sur-
prising that person. who considers 
himself the representative of the anti-
Congress concensus and is occupying 
the office of Prime Minister on that 
basis and who says that he ~ ill con-
tinue to strive for achieving consen-
sus did not consider it necessary to 
consult even his 80 persons on the 
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question concerning the sentiments of 
eighty crores people. Mr. Prime Minis-
ter, what compelled you to make this 
sudden announcement? This slIdden 
annoUl\lcement not only ..... . (Interrup-
tions) 

MR. DEPUTY SPEAKER: Pllease 
listen to him. An important issue is 
being discussed. Do not give running 
commentary. Somebody starts speak-
ing from this side and somebody from 
that side. It should not be so. 

SHRI HARISH RAWAT: I was 
asking as to what were the compul-
sions which forced the Prime Minis-
ter to make this sudden announce-
ment on 7th? Did he want to divert 
the people's attention from his Gove-
rnment's failure in controJling the ris-
ing prices. Whether he made tllis an-
nouncement to conceal that his Gov-
ernment do not have any l-'Olicy to 
solve Kashmir. Punjab and Assam 
problems or whether such a situatiun 
was created in his own p:uty that he 
had to make this announcement to 
control his political opponents within 
his own party .... . (Interruptions) I am 
not stating this from my own side 
but T am repeating the words of 
Shri Ram Vilas Paswan who time 
and again says that the question 
is not of the policy but of the in-
tention. Hon. Ram Vilas Paswan ji, 
you are my friend. please ask the 
Prime Minister and tell us as to 
whether he took his party and the 
Members of his council of Ministers 
into confidence before making this 
sudden announcement? The differen-
ces over this issue in C.C.P.A. as were 
reported in the Newspapers obviously 
shows that there was not unanimity 
on this issue among the (ouncil of 
Ministers. It should be clarified as to 
what was the intention of the Prime 
Minister behind this sudden announce-
ment'! 

25-3 LSSfND/91 

ward classes 

THE PRIME MINISTER (SHRI 
VISWANATH PRATAP SINGH): I 
refute it. When this issue came up 
before the cabinet it supported it with 
one voice. 

SHRI HARISH RAWAT: Sir. the 
hon. Prime Minister just stated that 
the cabinet was not divided over this 
issue. I ~~Icome it but I regret that 
those MInISters who were against it 
and whose names appeared in the 
newspapers in this context did not re-
fute it but the Prime Minister has 
been making contradictory claims and 
this strengthened our doubt and con-
firmed that the council of Ministers 
was divided over this issue. 

Sir. the hon. Prime Minister has 
announced to implement recommen-
da tions of MandaI Commission on 
caste basis whereas Dr. Lohia's old 
colleagues are with him and Dr. Lohia 
always opposed the casteism. It seern4J 
that hon. Prime Minister has resolved 
to spread casteism rather than bring-
ing about unity. 

Man divided the society in four 
classes. Now we are facing its conse-
quences. At present the entire society 
appears to be divided and disintegra-
ted because of this curse of division. 
Reservation for Scheduled Cutes and 
Tribes had been provided in the cons-
titution to correct this mistake and to 
remove the discrimination. I am 
happy that the Congress and its lea-
ders were behind this provision of re-
servation and we, today also ... . (Inter-
ruptions) Even today the Congress 
party is solidly behind this resolution. 
We firmly support this measure. (Inter-
ruptions) Only the Congress m.en had 
worked day and night to bring about 
a social change by building a consen-
sus throujhout the country o\'er this 
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issue. (/nte"uptions) The present an-
nouncement has 110t only belied the 
idealogy of Lohia but has also disap-
pointed a large number of Ch. Charan 
Singh's supporters here. Ch. Charan 
Singh's main political aim was to 
bring about unity among the pea-
sants. Ch. Charan Singh throughout 
his life strived to achieve unity among 
peasants. But I am sorry to point out 
that politically motivated announce-
ment of the 7th has emotionally dis-
integrated not only the country but 
also the peasantry at a large which 
was the symbol of Charan Singh's 
resolution. And as a result thereof. . 
(Interruptions) '.. The reality. of the 
society cannot be overlooked Just by 
making noise here. I am rained to 
point out that vitlages are also affected 
from it. The villagers have always 
maintained brotherhood among them-
selves but now they too have come 
out against one and other. In towns 
and cities such things happen because 
of presence of vested interests there 
But now brothers are fighting against 
one and other in the villages. School 
Children are also fighting against one 
and other and so the employees of 
the offices have come out against one 
another. At this juncture. \\hen OUf 
country needed the emotional inte .. 
grity and unity and when countt) is 
passing through a period of crisis such 
a politically motivated announcement 
is certainly to affect the national in-
tegrity and unity. Though I myself is 
in (avour of reservation for the back-
ward classes and it should be done 
accOrding to the provisions of the 
constitution but it should not be done 
itt a way of political blackmailing. It 
should not be done in a way that one 
may feel hurt in one's sentiments. 

MR. DEPUTY SPEAKER: Rawat 
ft. how much titrte do you need more? 

promotion of employment for 
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SHRI IIARISH RAWAT: Sir: I 
have just started. I had started at 4.25 
and have taken only 10 minutes. There 
have been interruptions time and 
again. Do not take that into account. 
(Interruptions) 

I will conclude within 10-15 minutes 
MR. DEPUTY SPEAKER: If you 

would look to that side you would 
certainly have the response. 

SHRI HARISH RAW AT: Mr. 
Deputy Speaker, Sir, we denounce and 
condemn the violence taking place 
outside this House. Whosoever may 
be behind it .. 

MR. DEPUTY SPEAKER: You 
may speak later on, please do not 
speak while sitting. 

SHRI HARISH RAWAT: Sir, we 
are bold enough to condemn the vio-
lence. I would like to humbly and 
respectful1y ask the hon. PI ime Minis-
ter as to whether he has courage and 
capacity to control his cabinet collea-
gues who are openly instIgating cas-
teism and are giving a call to the peo-
ple to come on the streets to fight out 
the anti-reservationists. His courage 
is under trial at present as his cabi-
net colleagues are openly if'stigating 
the people for indulging into violence 
and I can see their politic(tl ends and 
motives behind it. 

They are not the benefactors of the 
backward classes in true sense (;f the 
term They do so just to make their 
political mileage and dra!!e Goth the 
groups into a dual so that b.oth the 
groups consider them as their Mes· 
siahs. That is why they are making 
these types of statements and these 
shol!~d be condemned. Sir. ouring the 
last el~tions. we realised it. Shri 
Rajiv Gandhi issued an order to the 
effect that all the backlogs of reser-
ved posts meant for SCs and STs 
should be fined up ..... (Interruptions) 
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SHRI KALKA DAS (Karol BaghJ: 
No other person has betrayed the SCsI 
STs as much as Shri Rajiv Gandhi 
did ...... (Interruptions) .... . 

SHRI HARISH RAWAT: Shn 
Rajiv Gandhi and his Gov~rn!llent 
firmly implemented the constItutIonal 
provisions with due regard to the 
sentiments of the people of this coun-
try. But after the elections we found 
that some very unknown figures and 
petty leaders assumed commanding 
posjtion~ in their party. Ihey caB 
Congress Party as a party of reserva-
tions. I am glad to hear such a name 
for our party. I say firmly that we 
will prefer to face not only cne but 
several electoral debacles in protecting 
the interests of Harijans and those 
belonging to Scheduled Castes and 
Scheduled Tribes. We will heartily 
accept such defeats but would not 
tolerate a little bit of harassment to 
the downtrodden and the cpressed 
classes. Mr. Deputy Speaker, Sir. 
please try to understand this smaI1 
thing and especially I . . (Interruptions) 

[Engli~h] 

SHRI P. R. KUMARAMANGA-
LAM (Salem): We cannot be silenced. 
Otherwise, we will not allow a single 
person from there to speak ..... .. (Inter-
ruptions), ..... 

[Trallslation] 
MR. DEPUTY SPEAKER: Please 

take your seat, what I want to say is 
that Rawat Saheb has already been 
speaking since long and he is likely 
to conclude shortly. 

[English] 
SHRI P. R. KUMARAMANGA-

LAM: Sir, he has been silenced. 

MR. DEPUTY SPEAKER: I am 
talking, you should not interrupt. 

for socially & educationally back-
ward classes 

[Translation ] 
Look, I have got a list of J 5 Mem-

bers trom the Congress Party, 18 from 
the J anata Dal, 9 from the B.I.P. au.d 
10-15 from other parties to speak. I 
would. therefore, like to make a re-
quest to all the hon. Members not to 
repeat their points ..... . {lnterrup-
tions) ...... 

[EngfiSfh] 

SHRI P. R. KUMARAMANGA-
LAM: Sir, ask them not to interrupt 
us. 

MR. DEPUTY SPEAKER: Mr. 
K\lffiaramangalam. you are interrupt-
ing me also. 

[TranslatiOn] 
I would like that if at all you want 

to contradict the views expressed by 
a speaker anyone of your 18 Mem-
bers, theirs 15 Members and 10 Mem-
bers of the other pany could do SO 
after the speech is over. Secondly. if 
some Member rises and starts speak-
ing without the permission of the 
Chair, he will not go on record. 

Rawat ji. you are taking too much 
time. Since you are the initiator. I 
would not like to stop you. but please 
conclude quickly. 

SHRI HARISH RAWAT: Mr. 
Deputy Speaker. Sir. it has been the 
practice that the mover under Rule-
193 gets sufficient time. This has been 
the practice. I shall also take that 
m~h time " . .. (Interruptions) 

[En~lish] 

MR. DEPUTY SPEAKER: Let 
there be a battle of wits. but net 
a battle of vocal chords ..... . 

(11Jte"uplions) 
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MR. DEPUTY SPEAKER: He 
who speaks without my permission 
will not go on record. 

[Translation] 
SHRI HARISH RAWAT: Mr. 

Deputy Speaker~ Sirs it is a conspi· 
racy against the society and it is be· 
ing done deliberately. What is this 
conspiracy? The conspiracy is the 
announcement made by the Prime 
Minister on the 7th instant which has 
created resentment all over the coun-
try. Efforts are being made to link 
that resentment with a general issue 
of reservation. Some of the senior 
ministers of the treasury benches are 
deeply involved in this plan. 

Mr. Deputy Speakers Sir,. the whole 
country understands this conspiracy. 
The entire country has whole hearte-
dly accepted the point of reservation 
to Scheduled Castes and the Schedul-
ed Tribes. There is a national con· 
sensus over tbis policy. It has been 
accepted as a national duty and 
national belief. But we will not allow 
anybody jf he wants to link the re-
servation issue with the political an-
nouru:ement of the Prime Minister. 
When the Prime Minister made this 
announcement, it created a flutter all 
l. ver the country. After creating the 
stir, he is sending rescue teams to as-
suage the feelings. After making this 
announcement, he is soliciting our 
support and support of other parties. 
In this connection, I would like to 
point out to the hon. Prime Minister 
that though we had some differences 
at the point of time. methods of im-
plementation and intention hidden be-
hind this announcement. we preferr· 
ed to keep silence in the wider inte-
rest of the country and desisted from 
taking a step which would vitiate the 
atmosphere. As it is, one should not 
say a thing which would vitiate the 
environment and hurt the emotional 
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integrity of the country. But I am 
sorry to say that this announCCttlent 
was first opposed by their student lea-
der, the general secretary of their 
Bihar Unit. If any Chief Minister op. 
posed this move, it is the Chief Mini-
ster of their party alone. They should 
make self-retrospection and look as to 
who are the people who are opposing 
them. It is their people only, their 
M.IPs and their leaders who called 
this step of the Prime Minister as 
imprudent one. If any Member of 
Parliament called this step as a step 
leading to country's disintegration, it 
is their M.P. only. Sir. let me know 
as to the M.P. of which party gave 
the threat of resignation on this point. 
If you cannot identify your own Mem-
bers. you can take the help of 
Khurana ji to trace them out. . ....... . 
(Interruptions) ... 

[English] 

MR. DEPUTY SPEAKER: Please 
condense your speech. There are many 
members who want to speak and two 
bours are allotted. You have already 
spoken for 30 minutes. 

[Translation] 

SHRI BARISH RAWAT: Mr. 
Deputy Speaker. Sir. it is a very ele-
mentary issue. If I do not take my 
arguments to a logical conclusion. I 
will be misunderstood. I would. 
therefore. like to make an earnest re-
quest to you not to do so on this 
sensitive issue lest it should be con-
sidered as my political error. I seek 
your protection for this . .... .{lnterrup· 
lions) ........ . 

I wanted to tell a few more points 
to the han. Prime Minister and I 
wanted to repeat the pOints as my 
charges against him. 
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MR. SPEAKER: You speak cer-
tainly, but be brief. 

SHRI HARISH RAW AT: In view 
of yuur request and myoId relations 
with the hon. Prime Minister I would 
not like to repeat those charges. I 
would only like to make a mention 
of his insistence. 27 per cent reserva-
tion is being made only because he is 
resisting on it ...... . (/nterruptions) ..... . 
How can he ensure this. A reserva-
tion of 27 per cent will be made for 
all the backward classes which have 
been referred in MandaI Commission 
report. The backward classes will get 
this reservation on the basis of their 
population. This thing I do not say 
of my own, I would like to read out 
the recommendations of the MandaI 
Commisison. 

lEnglish] 

It is no doubt, true that the major 
benefit of reservation, other welfare 
measures for other backwarc classes 
will be cornered by the more advanced 
among the backward classes. 

SHRI SOMNATH CHATTERJEE 
(Bolpur) : It is, no doubt, true. But 
you read the next sentence also ..... . 
(/nterruptions) ........ . 

MR. DEPUTY SPEAKER: I 
think. you must conclude, Mr. Rawat. 
I cannot give you more time ......... . 
(InJ1eITuptiol18) . .... . 

[TrClllYlation] 

SHRI HARISH RAWAT: I am 
not saying this thing. This is wh~t ~as 
been said by the MandaI CommIssIon 
in its recommendations. I wo1,1ld like 
to make a mention of certain castes 
viz., Vishwakarma, Bhat, Gadaria, 
Darji. Dhobi:Lohar and also the Gan-
dharva caste found in my area. I am 
apprehensive that in the name of 

for socially d: educationally back. 
ward classes 

backwardness the benefits of reserva-
tion will be cornered by people who 
are economically strong and educa-
tionally advanced. The Commission 
has not made any mention as to what 
is the percentage of backwardness in a 
particular class. We people live in 
villages. There are uneducated peo-
ple in every caste and every class. 
Does the Prime Minister have any 
yardstick by which he could measure 
the percentage of eligibility in these 
castes by sticking to his obstinacy and 
making the benefits of reservation 
available to them. It is possible to 
ascertain the number of uneducated 
people in a society. For them no 
reservation is available on the basis 
of their education. Besides if they 
are not imparted education, they can-
not avail the benefits of reservation. 
They are poor and backward. Then. 
how can they avail the benefits of 
reservation. The whole country wants 
that the 27 per cent reservation should 
be made on economic basis and not 
on caste basis. Our Constitution 
makers did not speak of castes on the 
basis of economic in article 15 and 
16(4) of the Constitution. They had 
incorporated the word backward 
classes so that economically backward 
people belonging to other religions 
also could a vail of the benefits of 
reservation. They held the view 
that these people would also expect 
that Government is equally taking 
their care. We had proposed the 
point of reservation. Now the Prime 
Minister is talking of providing reser-
vation to minorities also. Shri Advani 
had also opposed this type of reserva-
tion. I would like to know as to what 
steps the Government is taking in this 
regard. There are hon. Members of 
Parliament from Himachal Pradesh 
and from veterans hailing from hilly 
areas of Uttar Pradesh are also sitting 
in the treasury benches at the back-
side. They are Mr. Mahendra Singh 
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Pal and Mr. C. M. Negi. They come 
from an area which is totally de-
pendent on service. What does the 
Government think for them. They 

- have no industry. no source of income. 
A very serious question has raised its 
head today. It is a matter of regret 
that their party does not believe in 
integration. Sometimes they are divi-
ding the country on the basis of reli-
gion, on urban versus rural basis. and 
sometimes on tbe question of industry 
and on language basis. Now this is 
their latest invention. They want to 
divide the country on Cdste lines. 

[Translation] 

Leave alone the Hindu community,he 
has divided even the minorities into 
two factions-pro-Mandal and anti-
Mandal. Apprehending the wide 
spread resentment~ he assured to con-
vene an all-party meeting. However, 
he gave no detail in this regard. 

[English] 

MR DEPUTY SPEAKER: Please 
conclude now. I cannot give you any 
more time. Shri Dinesb Singh is go-
ing to speak. 

[Translation] 

SHRI HARISH RAW AT: So far 
as the matter of convening an all party 
meeting is concerned. we are prepared 
to extend our cooperation. The Hon. 
Prime Minister is like a surgeon wbo 
has started performing surgical opera-
tion on the society which is rotting 
in ca.steism. 

MR. DEPUTY SPEAKER: Please 
don't be literary, you have already 
taken much time. 

SURI HARISH RA W AT: I will 
conckIde within two minutes. He has 
put the indian soc.wty on operation 
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table and started performing opera-
tIOn on it, then all of a sudden. he 
realised that he did not know how 
to operate upon such cases. Then he 
started searching for other surgeons. 
Now. he is inviting other political 
parties. He has two nursing assistants 
Shri Sharad Yadav and Shri Ram 
Vilas Paswan ready to help him with 
the knives of casteism in their hands. 
They are issuing one statement after 
the other. On one band, he talks 
about convening an all party meet and 
on the other he asks the backward 
classes to come on the roads to fight 
for their rights. 

[English) 

MR. DEPUTY SPEAKER: Lea-
ders of the parties are going to speak. 
You have spoken for 40 minutes out 
of two hours. Please conclude. 

[T r anslat ion] 

SHRI HARISH RAW AT: Whom 
these statments will help. These pro-
voking statements will neither help 
the society nor the nation. 

Before, 1 conclude, I would like 
to urge upon the Hon. Prime Minis-
ster to dISCUSS the issue with all the 
political parties. He should take all 
the political parties in confidence and 
solve this delicate issue. Congress 
Party is also in favour of providing for 
reservation for economical1y backward 
people. Therefore. he does not have 
any other option except to implement 
the resolution passed by the Congress 
Working Committee. I would like to 
urge upon the Hon. Prime Minister 
and august House to implement the 
resolution and the suggestions given 
by Congress Working Committee to 
save the country from the present 
turmoil. 
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With these words. I move my re-
solution in the House. 

MR. DEPUTY SPEAKER: Shri 
Dinesh Singh ........ . 

(Interruptions) 

SHRI KESHARI LAL (Ghatam-
pur): I have a point of order. You 
allowed Shri Rawat to speak for 40 
minutes. would you allow 40 minutes 
to other hon. Members also. 

17.00 hrs. 

[English] 

S.HRI DINESH SJ1,l.l6H (Pratap-
garh): ] am grateful to you for giving 
me this opportunity to raise this dis-
cussion before the House on this very 
important issue. Really the c;iscussion 
should have been taken up a month 
earlier. even two or perhaps even 
earlier before the Prime ~1inister 
came to this House with the state-
ment that he delivered on the 7th of 
August. That would have been the 
appropriate time for this House to 
consider this very important issue. 
And I should like to say that it is a 
matter of deep regret that when thJS 
House was in session that the Prime 
Minister did not think it fit to haye 
a discussion to listen to all sections 
of the House before bringing in such 
an executive order which has distur-
bed the normal life all over the coun-
try. 

Many points have already been 
made .... by my colleague who spoke 
before me. And to save the time 
of the House it would not be my 
wish to repeat thetn. But I would 
ask a question as to what was the 
urgency. what was the need, what was 
the particular a_strological date on the 
7th August when the Prime Minister 
brought this executive order. 
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THE MINISTER OF FINANCE 
(PROF. MADHU DANDAVATE): 
You belong to astrological culture. 

SHRI DINESH SINGH: If my 
friend. Prof. Madhu Dandavate. has 
a better explanation I shall accept 
that. What has appeared in news-
papers is that the date on which the 
Prime Minister made this statement 
here had relevance to his dismissing 
his Deputy Prime Minister. When 
Deputy Prime Minister was dismiss-
ed. he started organising a rally. The 
kisan rally was to take place on the 
9th. From what appears. the jr.teUi-
gence agencies informed the Prime 
Minister that this kisan rally \\ iJl be 
a show of solidarity of the rural com-
munities and that it will be a very 
big rally. as indeed it was. To pre-
empt that rally. to break th~ s01ida-
rity of the rUfal people. the Prime 
Minister perhaps. decided that this 
was an opportune moment to come 
forward with such a declaration which 
will divert the minds of the people 
from the rally. from the dismissal of 
the Deputy Prime Minister to some-
thing which in our national life today 
is unparalleled except for the holo-
caust of the partition of the country. 

There have been many social re-
forms in our country. Great saints. 
great people have reformed our so-
ciety. In our living memory and the 
century perhaps. the biggest reform 
by our society was conducted by 
Mahatma Gandhi when be abolished 
untouchability. 

[Translation] 

SHRI RAM DHAN (Lalganj): 
Where has it happened? 
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[English] 

SHRI ~~ESH . SINGH: Since 
Ram DbanJI has raIsed this question 
[Translation] 
When it was violated? 
[English) 
it b~ to !flY mind a personal 
expenence whIch I should normally 
not have wished to share with this 
House, but I would like to share it 
now. 

It was back in 1932 or so when 
tl?-~ .Mahatma did us the honour of 
VISIting Kalakankas. There my father 
o~~anised a bboj of all the c.:>mmu-
nltles. Apart from the devoted Con-
gressmen and some Arya Samaj 
leaders very few of the upper caste 
came to that, very few of the so-called 
backward classes came too. A num-
ber of ~heduled Castes people carne. 
The bho] took place in the afternoon. 
And by the evening my father and 
all of us in the family had been re-
1l?oved fr?m ~ur community. ostra-
cised. It. IS thIS, Ram Dhan Ji. which 
has abo~ls~ed untouchability, not you 
and I slttmg here today to reap the 
benefits of what this greatman has 
~one .. I would like Ram Dhan Ji to 
Imagme that the Raja of his own 
place ... . (/nterruptions) 

[Translation] 
SHRI RAM DHAN (Lalganj): 

Whether all of you did not listen 
what Shri K. K. Tiwari said in the 
House. Where were your honesty at 
that time ... (Interruptions) . .. 

SHRI DINESH SINGH: Mr. De-
puty Speaker. Sir. we are talking of 
a Mahatma and he has brought in 
Mr. K. K. Tiwari. At leac;t some 
similarity should be there. 

[English] 

I would like to remind the House 
that when Mahatma started his move-
ment against untouchability. it was 
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some thing peculiar to our society 
only. Nowhere else in the world had 
untouchability been practised. There-
fore. he received all the more resis· 
tance from the society in removing 
untouchability. But. when he started 
the movement. it was not merely a 
slogan to remove untouchability or 
an invitation to a Bhoj in which you 
sit and eat together. He started it 
from the bottom. He started it with 
education. He gave them the facility 
to start a living. gave them self-reli-
ance and made them feel that they 
were equal citizens of this country. 
Even with a small wage. poor as 
they were. they did not have the 
capital. he introduced a Takli. Even 
with a spoke of a cycle you could 
make a Takli and become self-reli-
ance. Khaddar became the symbol 
of self-reliance in this country. It is 
in this manner that this revolution 
was carried out without blood shed 
and without strife. But the Prime 
Minister's statement has now introdu· 
ced the same in our society. This 
tradition of the Mahatma has been 
kept up by the Congress for example. 
abolition of Zamindari. integration of 
princely States, abolition of privy 
purses etc. In their own times these 
were social, economic and political 
revolutions and now we have a Zam-
indar sitting as Prime Minister. It is 
in this very manner that these revo-
lutionary changes were brought about 
that it did not create strife. It bro-
ught the society together. It made 
them understand the necessity of these 
changes and it made them accept 
those changes. Even. this reservation 
that is proposed under MandaI Com· 
mission. it is possible because of an 
amendment to the Constitution moved 
by a Congress Prime Minister. Pandit 
J awarharlal Nehru that we are today 
talking of reservations faT ::;ocially and 
educationally backward classes .. 
(1 nterruptiOlJs). 
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[Translation] 
THE MINISTER 

AND WELFARE 
VILAS PASWAN): 
clap ttow? 

OF LAB01TR 
(SHRI RAM 

Why don't you 

SHRI M. J. AKBAR (Kishanganj): 
But he is not provoking them to 
come on the road and fight for their 
rights while you suggest this in spite 
of being a Minister. It is good to use 
brains at times .... (Interruptions) . . , 

[English] 
SHRI DINESH SINGH: Sir. some 

of my friends will say what did you 
do with MandaI Commission Report. 
You had it with you for ten years. 
Yes. of course. we had it for ten 
years ... (Interruptions) 

[Translation] 

SHRI RAM DHAN: What about 
Kaka Ka1elkar's report ... . (Interrup-
tions) ... 

[English] 

SHRJ DINESH SINGH: Sir. my 
difficulty is that all my friends who 
were with us during all this period 
of time. are now finding rault with us 
for everything we did or did not do 
at that time. 

PROF. MADHU DANDAVATE: 
It is confession with retrospective 
effect. 

SHRI DINESH SINGH: Sir. we 
made every effort to evolve a con-
sensus on this very sensitive issue. 
Three times the Home 1\.finis-
ter held meetings. We discussed it in 
this House on three occasions I think. 
and a number of other efforts were 
made. In this connection. a very 
positive effort was made by Shri 
Rajiv Gandhi. when he was the Prime 
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ward classes 

Minister, in the introduction of Pan-
chayati Raj. I would like to draw 
your attention to the social aspect of 
the Panchayati Raj. Take the Pan-
chayati Raj. There will be a Pan-
chayat .President in each village. In 
each vlllage there will be different 
communities. He will be regarded as 
the leader of the village. People of 
other communities will recognise one 
person of a community-in many 
cases Backward. in many cases Sche-
duled Caste-and he will receive the 
r~cognition. the acceptance by the 
yIllage community of leadership. This 
IS how the caste barriers are to be 
broken. This is how acceptability has 
to be gained in society for all sec-
tions of population. not by strife. 

My friend has pointed out that 
instead of trying to evolve this na-
tional consensus which was within 
the capability of the Prime Minister 
-I do not under-estimate his capa-
bility; he has a very sweet tongue 
and a persuasive methodology--he 
could have attempted to evolve a 
consensus. But that was not his de-
sire. His desire was to come forward 
-as I said one reason was to check 
what his colleague. the former De-
puty Prime Minister was likely to 
do ... (Interruptions) 

SHRI INDRAJIT GUPTA (Mid-
napore): What was that? 

SHRI DINESH SINGH: I just said. 
Do you want me to repeat all tbat 
again? Secondly. Sir. his desire was 
to divert the attention of the country 
from the failures of this Government. 
their inability to control the price 
rise, their inability to find a solution. 
or at least a direction. a policy to-
wards the solution. so far as Kashmir 
is concerned. Punjab is concerned. 
Assam is concerned. and now Tamil 
Nadu is concerned. As you have seen 
in the newspapers, all these things ... 
(Interruptions) 
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SHRI A. K. ROY (Dhanbad): Sir. 
I have got a point of order. 

MR. DEPUTY SPEAKER: Which 
rule or which article or which con-
vention has been violated, Mr. Roy? 

SHRI A. K. ROY: Sir, I cannot 
say which rule because all the rules 
are being violated. Sir. item 17 and 
item 18 are to be taken up together. 
That means the subject matter of both 
is slightly different. 

MR. DEPUTY SPEAKER: Akin 
to each. 

SHRI A. K. ROY: One second, 
Sir. Mr. Dinesh Singh is a senior 
Member of the House. He should 
not misunderstand the implication. 
Otherwise, it will mean as if two 
Members from the Opposition are 
being allowed to speak one after the 
other in support of MandaI Commis-
sion only. He is actually repeating 
what the earlier Member has said in 
Hindi. We do not expect that he sho-
uld simply translate that speech and 
take the precious time of the House. 
My point of order is whether a second 
Member from the same party is allo-
wed to translate what the other Mem-
ber has said in Hindi. and take the 
time of the House. 

SHRI DINESH SINGH: Sir. if 
you go through all the newspapers. 
you would see that from the front 
pages, the headings of 'price rise', 
4Kashmir', 'Punjab' and all have dis-
appeared. What we see on the front 
pages is 'the number of busec; burnt'. 
"the number of students killed', 'the 
number of bandhs orgamsed'. 'the 
number of trains disrupted', and 'the 
national life coming to halt in many 
of the cities in this country.' This. 
Mr. Prime Minister. has been your 
achi~enL If this was your wish. 
you have succeeded. but I cannot 

imagine that you could have had such 
a narrow objective in mind as to 
think in terms of dividing the country 
in such a manner just for winning a 
mid-term election that you may have 
in mind this winter. (Interruptions) 

Sir, I have a bunch of newspaper 
clippings on what people in this coun-
try have been feeling about the man-
ner and the content of the two state-
ments that the Prime Minister has 
made in this House and I am not 
going to read the long articles. But 
with your permission. I wOl,ld like 
to read some of the headings. 

Sir. The Hindustan Times of Au-
gust 28. 1990 says: "Society may 
split on Caste lines", There is an 
article from a very senior and very 
respected journalist. Shri Nikbil Cha-
kravarthy. He said: "A Fresh Look 
at the MandaI Report is needed." 
Then there is a report from Mr, F. S. 
Nariman. the heading vf which is: 
"Unmaking of the Indian Vnion". 
There is an article by Frank Anthony, 
the heading of which says: "V. P. 
Singh: Layest Hostage to Anarchy 
and Mockery of Secularism." And 
there is an article by a v~ry senior 
and respected journalist in this coun-
try, Shri Girilal Jain. who says: "V.P. 
wiIJ prove another Jinnah". (lnter-
rupt;om;) 

The Ruling Party may try to belit-
tle these articles because they are in-
convenient for them. But they must 
not forget that it is these newspapers 
which have enabled them to sit where 
they are sitting today even as a mi-
nority government. 

PROF. MADHU DANDAVATE: 
And they also made you sit where 
you are sitting now. 

SHRI DINESH SINGH: And that 
is why we are now hoping that we 
will change -sides 'fiery soon, Madhu. 
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SHRI SOMNATH CHATIERJEE: 
(BoIpur): Again through newspapers? 

SHRI DINESH SINGH: Sir. it 
has :!\Iready been pointed out how 
the Ruling Party came to be divided 
on this issue and again I shall not 
take up the time of the House to re-
peat that. But may I say. Sir. that 
while all this goes on-we ask the 
same question again and again: Why 
this hurry? Why this 7th of August 
statement? Why this statement with-
out consultation? My friend. the hon. 
Member. Mr. Chatterjee may be sa-
tisfied that he was not consulted; 
we don't hope to be consulted be-
cause we are in the Opposition. But 
Advaniji should feel slighted that he 
was not even consulted. Sir. (Inter-
ruptions) 

Sir. what is this Government trying 
to achieve? and I ask this not lightly 
but with all the sincerity at my com-
mand. What do you achieve by doing 
such a thing? What is your objective? 
Could it not have been done by evo-
lving a consensus in which it would 
have been possible to make a peace-
ful declaration? If it is the contention 
of this Government that thev are try-
ing to implement the recommenda-
tions of MandaI Commission by thIs 
executive order that the Prime Minis-
ter has issued. T must say that it is 
a fraud on the MandaI Commission. 
a fraud on the backward class people 
and a fraud on the nation. Vfnat have 
they done by this executive order? 

(I nterruptiolls) 

[Translation] 

SHRI MITRASEN Y ADA V (Fai-
zabad): You have lost your ground. 
why will you not speak? 

SHRI HARISH RAWAT: You 
think of your own ground ... (lnterrup-
tions)", .. 
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SHRI DINESH SINGH: Sir, if my 
hon. friends have the patience to lis-
ten. it would not be necessary to make 
noise. Why do I say it is a fraud·' 
I am saying this for mere reservation 
of job does not necessarily provide 
~n opportunity to someone to get the 
Job unless he has the requisite quaJi. 
fications. What has the Government 
done to prepare these people for at-
taining the requisite qualifications? 
J am not talking only in terms of 
reservation. What is preventing them 
to set up more institutions to provide 
training and education to the back-
ward classes so that they can avail 
the opportunities of the job reserva-
tion. As it is. this job reservation 
will go only to a few more eGucated 
and more affiuent among the back-
ward classes. (Interruptions) 

When the Prime Minister realised 
the folly of his statement that he 
made on the 7th of August. be came 
forward with a new statement on the 
27th of August. It is again ending 
with 7th. I do not know whether that 
also has any astrological implications. 
Twenty days later. he .:arne forward 
with a statement in which he is fuJI 
of gratitude for what his party has 
done for the backward classes. He 
talks of the Muslims and other mino-
rities and then he says (hat we can 
think. if others agree. to a further 
reservation of 5 to 10 per cent. He 
has tried to throw crumps before the 
students. which they have not picked 
up. What are the implications of this 
5 to 10 per cent reservation? There 
are certain guidelines which the Sup-
reme Court had set in regard to r~ 
servation. If go beyond that SO per 
cent. then let us look at the implica-
tions that it will have. The MandaI 
Commission recommended a reserva-
tion of 52 per cen~ but brought it 
down to 27 per cent only to contain 
it within the 50 per cent which they 
thoug:ht would be a permissible limit. 
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[Sb. Dinesb Singh] 
If you cross this 50 per cent then 
what is there to stop people· asking 
for 52 per cent reservation? Now 52 
per cent is added to 22.5 per ~nt. 
Then" the Prime _ Minister is thinking 
of 10 per cent for the poor. I suppose 
he will also concede 5 per cent to 
Muslims and 10 per cent to Vlomen. 
All this add upto 99.S per cer.t. leav-
ing only 0.5 per cent for merit. Is this 
what we are trying to a~JJ.eve? Is 
this the implication of the Cf)rlsensu~ 
that is being now attemptoo ~ mong 
the leaders of different parties? 1 here-
fore. I say that all Party-mf ... tin~s are 
going to be meaningless un Jess the 
Prime Minister is willing to res :ind this 
order and think in terms (",1 evolving 
a consensus as to, how be· t the Man-
daI Commission report can be imnle-
mented and bow best the other sec-
tions which are to be j '.eluded - we 
do not know today what 'lre th{.' other 
sections that the Prime Minister has 
in his mind. (/nte"uptions) 

Let us have a clear picture. (jn]ess 
we know the mind of the Prime 
Minister as to what are the categories 
of people who are to be given reser-
vation. what is the idea he has in 
terms of percentage to these people. 
there is no possibility of a meaning-
ful dialogue or evolving a consensus. 
There is one other point to which I 
would wish to refer to. That is about 
the attempt to change the word '·das· 
sesn to "castes". The Constitution of 
India talks of "classes", The MandaI 
Commission itself talks of uc1asses". 
Now the attempt has been made to 
forget the "classes" but to talk merely 
in terms of 4;,castes". I ,,",ould not 
wish to repeat again the dangers that 
are inherent in the breaking up of 
our society on castes. Our Constitu-
tion talks of the abolition of castes. 
We are all pledged to a casteless 
society. What is going to happen if 
caste is again going to be a deter· 
mining factor. Today caste is not 
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e-yen m~nt.ioned in the census, It was 
gIven up In 1931, We are going to 
have census now and why do we not 
ask the C.ensus Department to include 
castes? Let us at least know what 
castes there are and how many of 
the~. If we are going to build a 
SOCIety merely based on castes. at 
least. let us have accurate figures and 
let us know what exactly we propose 
to do. The only manner in which 
w~ ~an implement the MandaI Com-
!Dlsslon re~rt by evolving consensus 
IS t~ recognise the reality of the gra-
datIon of the. backwardness in the 
scheme of reservation. There are 
very backward classes which have 
been identified. There are other wea-
ker sections of society which need 
equal 1?fotection. Therefore. there bas 
to be mclusion of their interest and 
not merely the interest of the well-
to-do and more-affluent among the 
backward c1asses. 

Then, there has to be a reasonable 
balance between the facilities that we 
have to give because of the nature 
of poverty and backwardness in this 
cou~try and mt?rit. We c:annot deny 
mente What will happen IS there will 
be exodus of people with merit who 
go away from this country. Therefore. 
the balance has to be achieved bet-
ween merit and backwardness. 

One other matter worries me. To· 
day India is poised to be a major 
economy. The world itself is under-
going tremendous changes. Sheltered 
economy and reservations are being 
given up all over the world. There 
is competition. There is private initia-
tive. Liberalisation is going on. What 
is going to be India's position'? I refer 
to it because. as I have said earlier. 
India is today poised to be major 
economy. Is there some hand behind 
that which is pulling us back. giving 
aU these ideas so that we may not 
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be . a1?le to mov7. fo~ard to occupy 
our nghtful posItIon m the interna-
tional community? 

I ",iII end with a short quotation 
from a letter which Pandit lawahar-
lal Nehru had sent to the Chief Mi-
nisters on 27th June. 1961. In that 
he said and I quote:- • 

"The only real way to help a 
backward group is to give oppor-
tunities of good education; this 
includes technical education 
which is becoming more and 
more important. Every thing 
else is provision of some kind of 
crutches which do not add to the 
strength or the health of the 
body. We have made recently 
two decisions which are very im-
portant; one is universal free ele-
mentary education. that is the 
base; and the second is scholar-
ships on a very wide scale at 
every grade of education to the 
bright boys and girls. and this 
applies not merely to literary 
education but. much more so. to 
technical. scientific and medical 
training. I lay stress on the bright 
and able boys and girls b~cause 
it is only they who will raise our 
standards. I have no doubt that 
there is a vast reservoir of po-
tential talent in this country if 
only we can give it an oppor-
tunity." 

SHRI IBRAHIM SULAIMAN 
SAlT (Manjeri): When will you con-
clude? Today or tomorrow? 

MR.. DEPUTY SPEAKER: This 
is a very' pertinent point and I would 
go by the advice of the hon. Mem-
bers in the l{ouse. If you ask me to 
express my own opmlon. It may 
not be possible to complete it today. 
We would ~ required to sit tomor-
row also. Two hOllrs are allowed. 
Pro~b1y some more time has to be 
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given and in consultation with the 
whips. we will fix the time but the 
de bate will spill over to tomorrow. 

[Transhltion] \ , o~ .,. \'\ 

SHRI HUKUMDEO NARAYAN 
Y ADAv (Sitamarht): -"Mr. ~uty 
Sp~er, Sir, I would like to submit 
that this disease is thousands of years 
old and it cannot be cured soon. The 
issue which is being discussed in the 
House. I would like to submit that it 
is in fact a disease from which our 
society has been suffering for thou-
sands of years. I t is like a leprosy 
disease with itching sensation. which 
is more painful. Caste system in 
fact is like leprosy and caste coupled 
with economic disparity is like lep-
rosy with itching pain. Hon. Mem-
ber Shri Dinesh Singhji and Sh. Harish 
Rawat and other l\{,'3rnbers of Con-
gress in their spee ~hes levelled char-
ges against the Plime Minister that 
he is encouraging casteifm by im-
plementing the reserv,.,1ion policy. I 
would like to ask whether casteism 
has been encouraged by Shri Vish-
wanath Pratap Singh. There are 
4500 castes and sub-castes in India. 
Who has created them? This coun-
try has Brahminist and capitalist set 
up. This Brahminism and capitalism 
jointly undermined the talent by in-
troducing caste system. Who has 
created this set up? You should 
think about it seriously. Someone 
also created the castes, someone else 
is exploiting on the basis of castes 
and someone else is discriminating 
on the basis of castes. When we 
have taken steps to abolish casteism. 
you alleged us for spreading casteism. 
Harish Rawatji. you were talking 
about Shri Lohiaji. Mr. Lohiaji has 
said that society is fettered in the 
chains of casteism and racism. Un-
till the Society is freed from these 
shackles of castes and race a society 
based on equality cannot be set up 
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[Sh. Hulrumdeo Narayan YadavJ 
in India. You talk about equality in 
"oodharhin aant na hoi nibahu. kal-
nemi Jimi Ravan Rahun

• 

Kalnemi created obstructions in the 
path of Hanumana in the guise of a 
saint. Ravana had also kidnapped 
Sita in the guise of a saint and Rabu 
also had gone to take 'Amrit' after 
disguising himself. His head was 
cut into two parts which are now fa-
mous as Rahu and Ketu. Same thing 
would happen to you. (Interruptions) 
One should not deceive the people by 
disguising oneself. Either you say 
clearly that recommendations of the 
MandaI Commission are incomplete. 
you were saying that recommenda-
tions of the MandaI Commission are 
incomplete. I also accept that re-
commendations of MandaI Commis-
sion have not been fully implemented 
but if in first phase Prime Minister 
has decided to implement a very 
small part of the recommendations of 
the MandaI Commission. why are 
you agitating over it. You accept 
that there are economic. social. poli-
tical. communal and religious dis-
parities in India. If you have courage 
then why do not you come forward 
and remove these disparities. This 
Government may be a minority Gov-
emnment but you are very much 
aware that when the government of 
Shrimati Indira Gandhi was in mino-
rity, you had also enacted many pro-
gressive laws. It is the history of 
the Parliament of India whenever 
there has been a minority govern-
ment it has worked more for the poor 
of India. While the leaders of ma-
jority government have always neg-
lected the poor and exploited them. 
You must have seen that when Shri-
mati Indira Gandhi came to power 
for few days with the support of left 
parties she had abolished privy purse 
and nationalised the banks. There-
fore, if ours is a minority Government 
and leftists are supporting us and we 
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are taking progressive measures, 1hen 
why do you feel jealous. I want to 
clear two things that you have aU 
along been following two courses to 
bring about cbange in India. One 
of jealousy and other of flattery. You 
always wanted that only that leader 
who has jealousy or likes ftattery 
should come forward from among the 
scheduled castes. scheduled tribes 
and backward classes in India. If 
a person having jealousy comes for-
ward he will only spread the fire of 
jealousy throughout the country and 
would divide the country into two 
factions backward and advanced. You 
will be able to take advantage of such 
position and it would be rather ea-
sier for you to eliminate such leader 
because you know such tricks and 
your other trick has also been to bring 
such leader to the forefront who likes 
flattery. You have always liked a 
leader who should obey you and may 
dance on your tunes. But through 
the regime of J anata ])a! we 
are ushering into a new era in which 
there would neither a jealous nor 
Sycophant leader would be liked. We 
want talented, brilliant and learned 
persons from among the scheduled 
castes and scheduled tnnes to come 
forward as leaders, who could win the 
faith of the people. He should not 
only be capable of providing leader-
ship for bringing about economic. 
social and political changes but should 
also be able to create a new India 
with the active support of the people 
of India. I want to tell you that 
whenever fanaticism, Brahminism and 
capitalism joined bands, this country 
became weak and poor and was in-
sulted and whenever nexus between 
fanaticism. Brahminism and capita-
lism has been broken. and revolution 
took place against it, country emerg-
ed stronger. In whicb class Rama 
was born? Where the lord I(rlsJma, 
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Gautam Budha. Mahavir. Vivek-
anand.and Rama Krishan Param-
hansa were born. I want to tell the 
members sitting in the Parliament that 
Bhagvan Buddha. had said 'same 
birth,\ same caste'. When uberal ksha-
tri'yas led the people against the fan-
atIc brahmins then came the golden 
period of India. Same changes are 
taking place in history of India today. 
I am of the opinion that Congress 
was an alliance of conservaties, brah-mms and capatalists. A new power 
has born to break this nexus in the 
form of the Janata oat. You are 
laughing and you are worried also. 
Shri Harish Rawat. Shri Vasant 
Sathe and Shri Dinesh Singh are sitt-
ing in first row. Whether you know 
the feelings of other colleagues of 
your party who are sitting in back 
row. Once you allow them to raise 
their voice then you would come 
to know as to what are their worries. 
You are sitting in the front row ..... . 
(InterruptiOns) Kumaramangalam 
Saheb. only the wearer knows where 
the shoe pinches. They do not feel 
who do not suffer. Prime Minister 
had uttered two words 'poverty' and 
'self-respect' in his speech given from 
the ramport of Red Fort. You took 
them as only words and did not go 
into their meaning but Hukumdeo 
Narayan Yadav goes into their mean-
ings. It is not the question of poverty. 
it is of self-respect. Four types of 
people are included in it. One are 
those who have seen poverty but 
have not know anything about self-
respect. People of Upper castes have 
seen only poor but not the social in-
sult to which they are subjected to. 
Other are the people who have realis-
ed the social insult but not the pover-
ty. Hukumdco Narayan Yadav is 
one of them. I was elected as head 
of 'Gram. Panchayat' thrice, became 
Member of ~y thrice and now 
is a third time Member of parlia-
ment. My father. eight uncles and 

four cousins had fought against British 
rule and had gone to jaIls. I remem-
ber that our property was looted. 
Whenever I ViSIted Darbhanga as 
M.L.A. I was given food in 'Thall' and 
that 'Thalf was used to be licked by 
the dog whole night. Once when Za-
mindar was walking in his court, my 
uncle was sitting on a cot that time. 
My grand father was called immedia-
tely and was told that the members of 
his family do not know even the eti-
quettes. He dared to sit on a cot 
while I am standing. Were he sitting 
on his head. It is a social insult. I am 
not a poor but I have experienced the 
social insult. There are some people 
who have neither experienced poverty 
nor social insult. They are sitting in 
the front row. The people who have 
experienced poverty and social insult 
are those who belong to scheduled 
castes and scheduled tribes. They 
have experienced the both things. In 
the words of Dr. Lohia. lower castes 
will come up and upper castes will go 
down. You would only realise the 
pincbe when you yourself would be 
subjected to these things. You want to 
spend a happy life and want others 
to lead a painful life. Seven hundred 
candidates were declared successful in 
Indian Administrative service exami-
nation in 1977. Out of which 227 be-
longed to rural areas and 475 to 
urban areas. The percentage of rural 
people was 32.33 and urban people 
was 67.67 per cent. In 1978 Seven 
hundred twenty eight candidates were 
declared successful in Indian Admini-
strative Service examination out of 
which 525 belonged to urban people 
and 91 to rural people. The per-
centage of rural people was 27.18 
and urban people was 72.82 Eighty 
five per cent population of India 
live in villages- but their repre-
sentation in Indian Administrative 
Service is only 27 per cent. 15 per 
cent population of India live in urban 
areas but their representation in 
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[She Hukumdeo Narayan Yadav] 
Indian Administrative service is 72 
per cent. Now you tell us who are 
the looters and who are the sinners 
and who are the unjust people. Who 
has created this disparity. you have 
created it. We also lIve in villages. 
You have given 72 per cent represen-
tation in lAS to 1 S per cent urban 
people and 27 per cent representation 
to 85 per cent population living in 
rurai areas. Whether it is not painful 
for the people who are lIving in vil-
lages. 

You talk a.bout many things, You 
talk about education. Mr. Harish 
Rawatji, on one side you have built 
magnificient schools in Delhi where 
children of only high class people get 
education and Rs. 3000 per month is 
spent on each of them. On the other 
side are the children of rural people 
who get education in the schools 
which have no roofs and sit on the 
floor. You want to put both of them 
on same footing in competitions. The 
true philosophy of education is that 
there should be same education for 
the son of a king or for a son of sche-
duled caste. If you, have courage ac-
cept it. Put locks on all the prIvate 
schools and let the son of Shri Rajiv 
Gandhi study in the same school 
where the son of a poor studies. If 
you have courage, implement it. It is 
our philosophy you talk about eco-
nomic criteria "In Agriculture, ser-
vices and trade. one man one job." 
You would be the owner of 1,000 
bigha of land. you would be the 
owner of factories. you would be hav-
ing bus and truck permits. You would 
become M.P. and M.L.A. When 
father and son both are brokers the 
bullock will be sold at 12 Aana. You 
do not see this. You dominate the 
industries. you dominate the services 
and yet you talk of social equality 
and social change. You should accept 
the formula 'one man one job' in 
Agriculture. services and trade. Do 
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not give Government jobs to the peo-
ple owning factories and lands. If 
you have courage. you frame a rule 
that only those people will be given 
Government jobs and reservation faci-
lIties who have no means of earning. 
It is no use shedding crocodile tears. 

You were talking of breaking caste 
barners. Eating together does not 
break caste barners. Caste lines have 
dIsappeared from the society today 
so far as eatIng together is concern-
ed. We all colleagues sit. in the Par-
lIament and eat food together. but 
we do not ask one mother's caste, 
but when It comes to the marriage of 
our daughters, we look for suitable 
match wlthm our own community. I 
belong to the Janata Dal but if I 
am not able to get a suitable match 
for my daughter in my caste within 
Janata Dal, then I would prefer a boy 
of my caste in the Bhartiya Janata 
Party. I want to say that caste sys-
tem has disa ppeared in so far as 
eatmg together is concerned but caste 
barriers are still there when it comes 
to the marriage of the daughter. In-
ter-caste marriage should be made 
compulsory for getting Government 
jobs. Only those persons should be 
given Government jobs who go for 
mter-caste marriage. If you have the 
courage. amend the rules in this re-
gard, otherwise there is no use of 
meroly talking. You only want to 
blame the Government to show that 
it is a weak Government. If that is 
so, you must come forward to bring 
about a change, but you will not do 
that because you are not the ones 
who want a society based on equa-
lity. You are a privileged class. 
You want to safeguard your privile-
ges whereas our fight is against these 
privileges. There are a large num-
ber of poor and backward people in 
the society. You say that the well 
off people from amongst the scheduled 
castes, scheduled tribes and backwards 
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should be kept out of the ambit of 
reservation. You mention the name 
of Late Jagjivan Ram in this regard. 
H a boy from a scheduled caste or 
scheduled tribe. whether he is the son 
of Jagjivan Ram, Ram Vilas Paswan, 
B. P. Mauyra or Ram Dhan. receives 
education in a good school and rises 
in the society, he has every right to 
do so. But you want that even four 
per cent reservation which the people 
belonging to down-trodden classes 
manage to get. should not be given to 
them and they should Dot be allowed 
to compete at all. This is the men-
tality of upper castes. They want to 
loot the country. The well-off pecple 
belonging to scheduled (..aste~. sche-
duled tribes and backward. classes are 
able to send their children to good 
schools and they get only some per-
centage in the name of reservation. 
But today you want to snatch even 
this much. This is nothing but cun-
ningness or cruelty. The people who 
say that it is not a correct policy are 
either cunning or cruel. They have 
no sympathy for human beings. Shri 
Harish Rawat was saying that there 
were some welJ-off castes a mong the 
backward classes who alone would 
grab these opportunities. Of course. 
when the movement for these changes 
was sweeping across North India 
under the leadership of Shri Vishwa-
nath Pratab Singh, land owning com-
munities among the backward classes 
lent their support to it. The pola-
risation that has taken place aDlong 
Kshatriyas. backward classes and far-
mers in North India has bit hard the 
capitalistic set up but they want this 
social polarisation in North India to 
break apart. Social polarisation bas 
originated from the plains of Ganga 
and Yamuna rivers and Janata Da] 
aune into being as a result thereof. 
Lot the strength of this social polari-
sation grow. You should not be un-
noccssarily worried about it. In the end. 
I want to urge the Members of Par-
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liament who are sitting here that they 
should think over it seriousJy. Sup-
pose one of your family Members is 
ill at home and the doctor has advis-
ed him to take ghee. milk. fruits and 
vitamins but the well off brothers in-
sist on taking the food according to 
t;"eir share and say why any-
cody should take away their 
share? Is such a person. 
a brother or a cruel man ? You talk 
of universal philosophy. After all 
what is universal philosophy? You 
talk of qualifications and competi-
tion for getting jobs. This is like 
telling a person to learn swimming 
before he is allowed to jump into the 
swimming pool. If that is so, where 
will he learn swimming? Shall we 
learn swimming at boat club Or India 
Gate? You want us to first learn 
cycling then hold the handle of the 
cycle of first learn driving a car. then 
hold is steering wheel. Dr. Lohia's 
philosophy was that whether such 
a person is competent or not. first 
he should be given a job. In due 
course of time. he will become com-
petent for holding such a job. Let 
them first swim in a pond having 
shallow water and run the risk of 
sinking and then only will they learn 
swimming. The people belonging to 
upper castes, have behind them thou-
sands years' old 'Sanskaras'. We have 
got no such ·Sanskaras·. The philo-
sophy of Dr. Lohia was 'one man 
and one job' whether it is agriculture, 
government services or trade. 60 out 
of 100 seats in Government services. 
politics. trade and armed froces shouId 
be given to scheduled castes. sche-
duled tribes. minorities, women and 
people belonging to backwad classes. 
Preference should be given to them 
in all the four fields. If you want to 
take the country towards liberalisa-
tiOD. then you yourself have to be-:' 
come liberal. Not doing so will in-
vite agitations and then you will 
blame Shri Ram Vilas Paswan and 
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[Sh. Hukumdeo Narayan Yadav] 
Shn Sharad Yadav for inciting the 
people to take to the streets. Yes. 
this is tho difference between the dual 
character of upper castes and that of 
a person belonging to a backward 
cla.is. My demerit is my mer~t wher~
as your merit is your demerIt. ThIS 
y,)u must understand. Shri Ram Vi-
las Paswan and Shri Sharad Yadav 
will not hide anything in their hearts. 
Th·t is why they openly invited the 
peJple to take to str~ts for theIr 
rights. They are not like ~o~ who 
support the Ma.nd~l Com~lsslon re-
commendations mSlde ParlIament. but 
incite the people for arson outside 
.. (Interruptions)... Hukum Dec Na-
rayan Yadav would ~ot do such a, 
thing. Whatever Shn Hukum ~ 
Narayan. Shri Sharad Yadav or Shri 
Ram Vilas speak inside the House. 
they stick to that outside the House 
as well. Whatever is in our mind. 
the same is in our heart as our heart 
and mind are one. We want to 
create a new society. Just now. Raja 
Dinesh Singh was speaking. He was 
telling an old time story. Wh!lt was 
the inspiration behind it? 1?unng the 
lifetime of Mahatma GandhI, the peo-
ple of comm unity of Ra ja S~hib had 
outcaste him. but he accepted It for th.e 
sake of the country. I hope that if 
Shri Dinesh Singh belongs to that fa-
mily he should come forward and 
support the recommendations of the 
MandaI Commission. He should 
not bother about being out caste from 
his community, but whatever wa~ 
done at the time of Mahatma Gandhi 
... (Interruptions)... He should not 
tarnish the image and ideals of his 
family in the House. he should try 
to protect and maintain the tradition 
and dignity of his family. I want to 
say only this much that this is the 
ultimate human pursuit. Therefore. 
I want to urge the people belonging 
to upper castes. whether they come 
from Brahmin. Thakur. Bania or any 
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other community that there are some 
people in the country who only 
create obstructions when any chan-
ges are brought about. Did these for-
ces not take the case of bank natio-
nalisation to the court when this ra-
dical step was taken in the country? 
Did not the big landlords take the 
case to the Supreme Court when le-
gisla tion regarding land reforms was 
enacted'! Therefore, the forces wI-.) 
want to oppose all good works V\ 
the society are bound to create hur-
dles. but it is for the Government not 
to allow these forces to have a field 
day. Those in the Government should 
not bother whether they remain in 
power or not. If we are to build the 
country. these obstructionist forces in 
the society are to be fought squarely. 
If we are to take the country towards 
progress, the poor, oppressed, down-
trodden and exploited people of the 
society who have been exploited so-
cially. economically, politically and 
religiously for centuries must be up. 
lifted. I want to tell you that 
there has always been a nexus 
between the king. the capita-
lIst and the priest. The connivance 
of the three has made it possible for 
the rulers to rule over the country. 
The nexus between the king and the 
capitalist, the nexus between the 
capItalist and the priest and the nexus 
between the priest and the king has 
been going on for a long time to per-
petrate their rule. If you have lost 
hope in the Babri M.asjid-Ramja-
nma-bhoomi case, why are you insti-
gating the people for arsoning under 
the cover of reservation issue. I 
want to call upon crores of people of 
thIS country through this House to just 
remember Mahatma. Buddha. Maba-
vir, Ram Krishna Paramhans and 
Swami Dayanand and !heir teachings. 
Although, they were born in the 
'Brahmin' and 'K~hatriyas' families. 
yet they wishetf""fO' bring revolutionary 
changes in this country. 
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. '!bey wanted to bring about a 
transformation in the life-style of the 
farmers of this country. I summon 
all those people today to come forward. 
We have to build India of the dreams 
cI people who had visualised of it. 
Do not let their dreams break down. 
We will have to offer a stiff resistance 
to the people who in India want to 
continue with their fundamentalism 
and Brahminism today. If it amounts 
to sacrificing some lives in order to 
achieve this end. care least for that. 
guide the downtrodden people and 
push them forward. If such people 
make advances. if the exploited and 
the -oppressed people fise up. they 
will crush the demon of Brahminism 
and capitalism. We are under the 
leadership of Shri V.P. Singh today 
because we belong to the dynasty of 
Krishna and Kissan. the farmer. The 
second important thing is that we 
want to crush that devil. J arasandh, 
with the help of Bhima because this 
devil has left India worthless. These 
Brahminism and capitalism have al-
ways thrown India to flames. 

We want to throw capitalism away 
into the Bay of Bengal and Brahmi~ 
nism across Himalayas. Capitalism 
and Brahminism have always hin-
dered the process of restructuring a 
new social order in India. We are 
bent upon creating a new social order 
today. We want to create this new 
order in the huts. in the fields. 
among the oppressed and the exploit-
ed. I would like to invite you all to 
extend -a helping hand for the fulfil-

-ment of this objective. to balance 
your heart and mind and come and 
look at tM streets outside but do not 
follow the crazy people dancing 
there. We have to build a new India. 
It is the job of a leader to transform 
,ae society. . ~ lead the society. 
It is not the job of a leader 
to follow the mad people. 
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One who does so is not entitled to 
be called as a leader but he too shall 
rather be called as a mad person. 
Therefore. it is our duty to advise 
them. Extend your help and coope-
ration to implement the recommen-
dations of MandaI Commission in toto. 
strengthen the hands of our Prime 
Minister. strengthen this institution 
of Parliament. call on the nation to do 
so and see for yourself how this agi-
tation come to a standstill only to-
morrow. All the disputes will come 
to an end by themselves. We are 
today discussing the statement made 
by the Hon. Prime Minister in this 
very House with regard to the Man-
daI Commission report. I wish that 
the MandaI Commission report 
should be discussed on Radio and 
Doordarshan as well. One English 
speaking person and one Hindi speak-
ing person should be chosen from 
every party and ten minutes be al-
lotted to each of them to speak on 
Radio and on Television. Shri R2-
jiv Gandhi may speak in English and 
another person of his party in Hin(li 
Every party should get an 0PF0rtu-
nity to express its views on the sub-
ject and it should be made public in 
the whole country that the leaders 
of every party will express their 
view points in Hindi as well as in 
English on MandaI Commission re-
commendations and about the social 
transformation on such and such date. 
Let the people hear them and let 
these leaders speak out their minds. 
At the end. our Hon. Prime Minister 
should conclude that discussion on 
behalf of the Government and then 
it should be left to the people of 
the country to take a decision. The 
people's final verdict should be ag-
reeable to all. I am sure that the 
people of the cQuntry will be able to 
have a deep perception of the cha-
racter of Shri Rajiv Gandhi once this 
referendum is taken up on Radio and 
Television. His character will get ex-
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[Sh. Hukumdeo Narayan Yadav] 
posed before everybody. The people 
of Kamataka will also be able to 
know the reality as to how the Con-
gressmen speak a different language 
here today while as they supported 
proposal of 40 per cent reservation in 
Kamataka. Why are you hesitating 
to support the 27 per cent reserva-
tion policy here if you are in favourl 
of 40 per cent reservations in KaT-
nataka? Why do you want to favour 
the capitalist system ? You welcome 
any step taken in consonance with the 
capitalist system but you oppose every 
move made in the interest of the poor. 
the exploited and the oppressed peo-
ple of the country. What type of 
justice it is? Why do you want to 
take everything aocording to your 
sweet will? We are confident that the 
country can no more tolerate the capi-
talistic system now. We will fight 
against that in this House and out-
side. on the Earth and in the sky 
aad if need be. we will not hesitate to 
lay down OUf lives for thIS cause. 
This is what I wanted to say. 

18.00 hn. 
MR. DEPUTY SPEAKER: Look. 

two hours time had been allotted 
for these two subjects. One hour 
and forty minutes have been utilized. 
What more time would you like to 
take on it now? This should be made 
clear and this too whether you would 
like to carry on with it tomorrow al-
so or finish it today? 

[English] 
PROF. P. J. KURIEN (Maveli-

kara): It has already been agreed that 
this will be taken up tomorrow at 40' 
clock. We had a meeting with Shri 
Satya Pal Malik 

[Translotion] 
THE MINISTER OF STATE IN 

THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 

MGIPCBE-S6- 3 LSS/ND/91-2S-S-91-700. 
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OF STATE IN THE MINISTRY 
OF TOURISM (SHRI SATYA PAL 
MALIK): Mr. Deputy Speaker, Sir, we 
can sit tomorrow after 4 p.m. after 
finishing with the legislative business 
but we would like to finish it tomor-
row itself. 

[English] 

DR. THAMBI DURAl (Karor): Sir. 
it is a very important subject and all 
of us are concerned about it. I re-
quest you that further debate on this 
may be continued tomorrow imme-
diately after the Question Hour. 

SHRI SATYA PAL MALIK: 
No, after Legislative Business only. 

DR. THAMBI DURAl: And. you 
need not fix any time limit also. All 
of us want to participate in this dis-
cussion. We should take it up im-
mediately after the Question HOUT. 

MR. DEPUTY SPEAKER: We 
will take up further discussion on 
these two items tomorrow at 4 0' 
clock and it will continue until we 
will decide about the time tomorrow. 
For today. we decide that it will con-
tinue up to 6 O' clock. If need be. 
we can extend the time also. 

There was one more point raised 
by one of the hon. Members that 
Item 19 should be discussed today. 
Is it the wish of the House that we 
discuss it today? 

MANY HON. MEMBERS: No. 
MR. DEPUTY SPEAKER: The 

House stands adjourned to meet to-
morrow, 5th September, 1990 at 11 
A.M. 

18.03 h:rs. 
The Lok Sabha then adjou~d till 
Eleven of the Clock on Wednesday, 
September 5, 1990IBhodra 14. 1912 

(Soka) 


